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RAJYA SABHA 

Tuesday, the  22nd January,  1963/the 2nd 
Magha, 1884  (Saka) 

The House met at eleven of the clock, MR. 
CHAIRMAN in the Chair. 

ORAL    ANSWERS TO    QUESTIONS 

SECOND  WAGE  BOARD FOR THE WORKING 
JOURNALISTS 

•397. SHRI M. P. BHARGAVA: Will the 
Minister of LABOUR AND EMPLOYMENT be 
pleased to state: 

(a) whether Government have 
taken decision for appointing another 
Wage Board for the working journa 
lists; and 

(b) if not, when the decision is 
likely to be taken? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND EM-
PLOYMENT AND FOR PLANNING (SHRI C. 
R. PATTABHI RAMAN): (a) and (b) Government 
do not consider it necessary to appoint a Wage 
Board for working journalists at present. 

SHRI M. P. BHARGAVA: May I know, Sir, 
whether any representation has been received 
from the Working journalists demanding the 
appointment of another Wage Board? 

SHRI C. R, PATTABHI RAMAN: 
Representations were received; we ere aware 
of them and we have been •consulting the 
State Governments also. But in view of the 
present emergency we do not think it neces-
sary to have it. 

 

 

UNIVERSITY    EMPLOYMENT BUREAUX 

*398. SHRI KRISHNA CHANDRA: Will 
the Minister of LABOUR AN» EMPLOYMENT be 
pleased to state the names of the Universities 
in the country in which the Employment 
Bureaux have so far been opened under the 
Third Five Year Plan?] 

 
f[ ] English translation.


